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ORIGINAL APPLICATION NO. 200/2014

IN THE MATTER OF:
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o M.C. Mehta .....APPLICANT

VERSUS
Union of India & Ors. ...RESPONDENTS

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF
OF DISTRICT GANGA PROTECTION COMMITTEE,

l ALMORA, THROUGH DISTRICT MAGISTRATE,

ALMORA, UTTARAKHAND IN COMPLIANCE OF THE

ORDER DATED 24.11.2023 PASSED BY THIS HON’BLE

TRIBUNAL.

I, Vineet Tomar S/o Sh. Ashok Kumar Tomar aged about 36
presently posted as District Magistrate, Almora, District Almora,
e, Uttarakhand, do hereby solemnly affirm on oath and state as
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circumstances of the present matter and as such I am
competent to file the present affidavit.

. That the present matter was listed before this Hon’ble
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.
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Tribunal on 24.11.2023 and this Hon’ble Tribunal directed
the district Magistrates of all the thirteen districts to file
the fresh reports with respect to each city/town of the
district, disclosing the following information, quoted

verbatim herein:

“I Sewage

a) Per day generation of sewage in each city/town
within the District

b) Quantity of sewage treated per day, city/town wise.

¢) The number of sewage treatment plants existing and
their capacity and capacity utilization and mode of
disposal in each city/town.

d) Quantity of discharged treated waste from each STF,
particularly from fecal coliform.

e) Time bound plan to meet the gap, if any, in
generation and treatment of sewage.

f) Details of Hotels, Dharamshala, and Ashram
operating without proper consent and discharging
untreated effluent and the action taken against them.

g) Water quality in river and its tributaries in abutting
districts/towns in terms of fecal coliform

(MPN/100ml)
Muhicipal Solid Waste Disposal:

a) Per day generation of Solid waste in each city/town

within the District.
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d) Legacy waste and the time bound plan to treat
legacy waste.

e) The manner of utilization of the treated waste as
well as rejects arising out of remediation of legacy
waste.

f) Current status of dumping of solid waste with

reference to location.
III.  Construction and Demolition Waste

a) Total per day generation of C & D waste in the
District.

b) The detail of plant established for the treatment of C
& D waste including the existing capacity and

capacity utilization.
IV.  Industrial Effluent Discharge

a) Number of Industrial Unit discharging their effluent
treated/untreated in River Ganga and its tributaries
and details of defaulting industrial units.

b) Total daily generation of such industrial waste
within the District.

¢) The manner of treatment of the Industrial waste so

generated.

d) The discharge effluent analysis from the CETP and
ETP treating the industrial waste from each outlet.

e) The per day generation of industrial solid waste and

manner of its treatment and disposal in the District.

Regulation of Flood Plain Zone
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a) If the flood plain zone has been demarcated and the

| extent of encroachment on the flood plain zone in
/ the District.
| b) The details of direct discharge of pollutants by the
Eﬂ | encroachers by the side of the River Ganga and its
’ tributaries in the District.
3 VI. Bio medical Waste:

a) The per day total generation of bio medical waste in

the District.
b) The manner of its treatment and disposal.
VII. Mining

b0
{) SHE
' a) Number of cases registered within a year against

illegal mining in the bed or flood plains of river

1S LS
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Ganga and its tributaries and details of enforcement
of mining policy of State and “Enforcement &
Monitoring Guidelines for Sand Mining” (EMGSM-
2020) and sustainable Sand Mining Management
Guidelines 2016.

2. The concerned hydro project set up on river
Ganga and its tributaries will ensure maintaining
and complying with the prescribed minimum 15% of
i flow of water in the river Ganga and its
14

»

tributaries.....
3. That the District Almora in the State of Uttarakhand has

/_;m Seven city/town namely, The city of Almora NPP located
o ) 5 ‘at the bank of river Kosi. Bhikiyasain Nagar Panchayat

S 248
NP .
Ik [ 0_','\ T ’_f\“d Chaukhutiya Nagar panchayat located at bank of
k o “ o E er Ramganga. Confluence of river Kosi.
LN N/ y !
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4. That para — wise report on the information sought by the 5

Hon’ble Green Tribunal is as follows —

i | Issues Information Sought Implementation and Compliance

! "A 1Sewage | (a)Per day generation of | | Name Of town | Per day sewage generation

£ sewage in  each || Almora NPP 02 MLD

4 city/town with in the Letter no -3449, Date 26.12.23 (copy Attached)

E—. : district. Ranikhet NPP There is no sewage waste in Ranikhet NPP
Bhikiyasain NP | There is no sewage waste in Bhikiyasain NP
Chaukhutiya NP | There is no sewage waste in Chaukhutiya NP
Dwarahat NP There is no sewage waste in Dwarahat NP
Ranikhet CB There is no sewage waste in Ranikhet CB
Almora CB There is no sewage waste in Almora CB

e Almora has been serving almost 1100 households

(Annexure- I’
( nearl

15% of the total population).

(b) Quantity of sewage

Name of town

Per day treated sewage

treated per day, | | Almora NPP 02 MLD Letter no -3449, Date 26.12.23 (copy
city/town wise. Attached)
¥ Ranikhet NPP 0 MLD(Septic Tank and Soak pit for sewage
8 disposal.)
HY Bhikiyasain 0 MLD(Septic Tank and Soak pit for sewage
b ) disposal.)
. Chaukhutiya 0 MLD (Septic Tank and Soak pit for sewage
% ri disposal.)
Wl Dwarahat 0 MLD (Septic Tank and Soak pit for sewage
e disposal.)
Ranikhet CB 0 MLD (Septic Tank and Soak pit for sewage
disposal.)
Almora CB 0 MLD(Septic Tank and Soak pit for sewage
disposal.)
(Annexure-
* Rest of the districts use the conventional of Septic Tank and Soz
pit for sewage disposal.
(c) The number | of | | Name of town& STP capacity | Capacity utilization
. | S€Wage treatment plant || location in MLD in MLD
\ ,/,‘ AR isting  and their | | Almora _’__"j
';g 0 : il c1tt.y ancii capacity || Bukh 01 02MLD |
« cr P d% Wi prepared by Jal Nigam Noula Bhikiyasain Almora.
L[ VS * (DPR Attached ) -1 react
\ ‘7,\ _ ::\S' o At present only sewage treatment plant with mov 'ﬁ“i’fﬂblﬁ)—{l b
‘ ~ )
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d Quantity
discharged

particularly  for
coliform.

of
treated

sewage from each STP,
fecaP

Mode of disposal — Water.

Name of town& location

Almora
1.Bukh, Almora

d

(MBBR) treatment technology is operational in Almora i.e, in Buk]
Almora municipality. Rest of the districts still relies on con@ention,
septic tank and soaks pit method for sewage disposal.

In Pandeykhola, Almora 1.5 MLD STP sewage under construction.

(Annexure- I

Quantity of discharged treated
sewage(particularly for Fecal
coliform)

1.65 MLD q

(Annexure-I

There is 84 range of fecal coliform in the treated sewage. STI
Analysis report attached. In which along with other parameter fec:

(¢)Time bound plan to
meet the gap, if any, in
generation and
treatment of sewage.

Almora NPP 0 MLD

Letter no -3449, Date 26.12.23 (copy Attached) 1

(Annexure-

(f) Details of Hotels,
Dharamshala and
Ashram operating
without proper consent
and discharging
untreated effluent and
the action taken against
them.

Total number of registered hotels having valid CCA — 58
Letter no -UKPCB, Date- 23.01.24 (copy Attached)
Letter no -2573, Date- 01.01.24 (copy Attached)

(Annexure- I

As per board inventory there are 133 hotels in Almora district and $
hotel have valid CCA(Consolidated consent &Authorization ) and C
hotels application are under process, remaining 74 hotel have been issue
notice to Renew CCA. Out of 133 hotels 23 no. of hotels covered und:
orange category which have its own in house STP. Outlet of STP used ft
internal applications. Rest of 110 hotels covered under Green categor
They are disposed sewage through septic Tank/soak pit.( zero Discharge

(g) Water quality in
river and its tributaries
n abutting

districts/towns in terms
of fecal coliform
(MPN/100ml).

River quality analysis report attached- B

Kosi Colo Od weat Tempe PH TD E D Ch
River ur ou her rature S C O lor
Report r ide
Almor colo od clear 16 726 157 23 7. 24,
a urles our 0 8 0
s les
S
chlo ha calci magnes alka BO C T FC
ride rd um ium linit D 0O C
ne y D
sS
232 12 110 184 2.0 60 11 7 20
2 0 O
FS so SAR DBU ( water Quality)
di
u
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 (Annexure-I]
2 Munici | (a) Per day generation || Name of Per day generation of solid waste
al Solid of Solid Waste in each || city/town — & of
P city/town with in the || Almora NPP 10 tons per day Collection in all wards o
Waste district. Almora city.
disposal Letter no -2759, Date 03.01.24 (copy
Attached)
Ranikhet NPP | 0.4 ton per day.
Letter no -485, Date 02.01.24 (copy Attached)
ikiyasain 0.2 ton per day.
Bhikiyase Letter ng -650,yDate 30.12.23 (copy Attached)
tiya 0.5 ton per day.
Chaulduty Letter ng -380,yDate 02.01.24 (copy Attached)
Dwarahat 0.6 ton per day.
Letter no -334, Date 26.12.23 (copy Attached)
Ranikhet CB 4.5 ton per day.
Letter no -177, Date 30.12.23 (copy Attached)
Almora CB 417 kg. per day
Letter no -362, Date 27.12.23 (copy Attached)
(Annexure — IT
(b) Quantity of Solid || Name of Quantity of solid waste treatment per day
Waste treatment per day, || city/town
in each city/town of the || Almora NPP 10-12 ton per Month.
district. The waste is disposed of through different
methods such as composting, landfills and
NAPED and Deep pits.
Letter no -2759, Date 03.01.24 (copy Attached)
Ranikhet NPP | 0.4 ton per day.
Letter no -485, Date 02.01.24 (copy Attached)
Bhikiyasain 0.2 ton per day.
Letter no -650, Date 30.12.23 (copy Attached)
Chaukhutiya 0.5 ton per day.
Letter no -380, Date 02.01.24 (copy Attached)
Dwarahat 0.6 ton per day.
Letter no -334, Date 26.12.23 (copy Attached)
Ranikhet CB | 3.5 ton per day.
Letter no -177, Date 30.12.23 (copy Attached)
Almora CB 250 kg

Letter no -362, Date 27.12.23 (copy Attached)

(Annexure - 11
250 kg. of wet waste is being compost and 167 kg Di

Waste is being sent to Nagar Palika trenching groun

Almora.

The garbage of solid waste by Nagar Panchyat Chaukhutiy

Is done on contract basis in the MRF Center of nag
panchyat Dwarahat . the garbage is disposed of at [hc, M
center and the recyclable material is collected for recyciing

VLS ! AN
2 o"/l - . \E’i ‘
A <3
¥\ 3/
q Y/

ey

A
L\,r\

ot /


Free Hand


T

31123

¢ Recycle waste is sent to local Scrap dealers and rai&
amount of Rs.211801.00 Bhikiyasain, and Rs. 1094627.C
Almora NPP till date . also the composting of organic wastc

e The garbage produced daily by the ULB is sorted by re
picker, like cardboard, glass, rubber, paper, iron, bottles et
and taken to Haldwani for recycling.

(¢) The gap in treatment
of Solid Waste.

Name of
city/town

Gap in treatment of solid waste

Almora NPP

Around 21000 tons waste is present at site Nagar
Palikaparishad Almora have proposed the project
for soild waste Treatment plant for Almora city, but
as per soild waste Management Rule 2016 issued
by MoEFCC, Environmental Clearance rejects as
proposed site was 15 Meters away from National
Highway. District Magistrate Almora and Nagar
Palikaparishad Almora have requested state
Authorities for the Relaxation in the MoEFCC
Rule 2016 as Almora is situated in Hilly terrain.

Letter no -2759, Date 03.01.24 (copy Attached)

Ranikhet NPP

100% treatment of MSW
Letter no -485, Date 02.01.24 (copy Attached)

Bhikiyasain

100% treatment of MSW
Letter no -650, Date 30.12.23 (copy Attached)

Chaukhutiya

100% treatment of MSW
Letter no -380, Date 02.01.24 (copy Attached)

Dwarahat

100% treatment of MSW
Letter no -334, Date 26.12.23 (copy Attached)

Ranikhet CB

100% treatment of MSW
Letter no -177, Date 30.12.23 (copy Attached)

Almora CB

1 ton Ranikhet CB and 167 kg. Almora CB
Letter no -362, Date 27.12.23 (copy Attached)

(Annexure — 11

K.}

¢ The garbage produced daily by the ULB is sorted by re

picker, like cardboard, glass, rubber, paper, iron, bottles et
and taken to Haldwani for recycling.

e The waste is disposed of through different methods such ¢
composting, landfills and NAPED and Deep pits.

Time bound plan to treat legacy waste

(d) Legacy waste and | Name of
the time bound plan to | city/town

treat legacy waste. Almora NPP Around 21000 tons of Legacy waste is present at
site. DPR prepared and sent to State authorities.
fund disbursement Awaited.
08-12 months after fund disbursement.
Letter no -2759, Date 03.01.24 (copy Attached)
Ranikhet NPP

There is no legacy waste in Nagarpanchayat
Ranikhet NPP.

Letter no -485, Date 02.01.24 (copy Attached)

Per day 02 tons MSW/legacy waste are being done
daily in the temporary ground center build by
Nagarpanchayat Bhikiyasain. Per day MSW
collected in MRF center. till now Rs. 21180100

Bhikiyasain

L,
1
~
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Chaukhutiya

Dwarahat

Ranikhet CB

Almora CB

income has been received by selling recyclingyfrom
Non-Biodegradable legacy waste.

Letter no -650, Date 30.12.23 (copy Attached)
There is no legacy waste in Nagarpanchayat
Chaukhutiya.

Letter no -380, Date 02.01.24 (copy Attached)
There is no legacy waste in Nagarpanchayat
Dwarahat.

Letter no -334, Date 26.12.23 (copy Attached)

Dug out all legacy waste and segregated into
several categories for final disposal as per quality.
Time limit — July 2024.

Letter no -177, Date 30.12.23 (copy Attached)

There is no legacy waste in Almora CB.

Letter no -362, Date 27.12.23 (copy Attached)
(Annexure —I1

(¢) The manner of
utilization of the treated
waste as well as rejects
arising out of
remediation of legacy
waste.

/i Oas
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Name of
city/town

Manner of utilization of the treated waste

Almora NPP

Recycled waste is sent to local Aggregators and
Nagar Palika Parishad has raised an amount of Rs.
1094627 till date, also the composting of organic

waste.
DPR Proposed to the State Directorate, waiting for

the funds to be dispersed.
Letter no -2759, Date 03.01.24 (copy Attached)

Ranikhet NPP

There is no legacy waste in Ranikhet NPP.
Letter no -485, Date 02.01.24 (copy Attached)

Bhikiyasain

Per day 02 tons MSW/legacy waste are being done
daily in temporary ground center Ward-4 Kadholi
build by Nagarpanchayat Bhikiyasain. Per day
MSW collected in MRF center till now Rs.
211801.00 income has been received by selling
recycling from Non-Biodegradable legacy waste.
And compost being made from organic waste
through pits.

Letter no -650, Date 30.12.23 (copy Attached)

Chaukhutiya

After segregation segregated waste sold to recycler
and wet waste sent to SWM pit for composting.
Letter no -380, Date 02.01.24 (copy Attached)

Dwarahat

There is no legacy waste in dwarahat.
Letter no -334, Date 26.12.23 (copy Attached)

Ranikhet CB

Dug out all legacy waste and segregated into
several categories for final disposal as per quality
Rejects waste use in SLF site.

LAlmora CB

Letter no -177, Date 30.12.23 (copy Attached)
There is no legacy waste in Almora CB. |
Letter no -362, Date 27.12.23 (copy Attached) |

(Annexure - II

(f) Current status of
dumping of solid waste
with  reference to

Name of
city/town

Almora NP

Current status of dumping of solid waste

Nagar Pallkapanshad Almora h,;,l,"c pmpttcd [hc”
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location.

(Al

Ranikhet NP

Bhikiyasain

——— -

Chaukhutiya

Dwarahat

Ranikhet CB

Almora CB

project for soild waste Treatment plant for Almora
city, but as per solid waste Management Ruit®016
issued by MOoEFCC, Environmental Clearance
rejects as proposed site was 15 Meters away from
National Highway. District Magistrate Almora and
Nagar Palikaparishad Almora have requested state
Authorities for the Relaxation in the MoEFCC
Rule 2016 as Almora is situated in Hilly terrain .

Letter no -2759, Date 03.01.24 (copy Attached)

Currently ULB is doing 100% door to door
collection and segregation of waste, collected
waste carried to Ground Ghingharikhal Ranikhet
Chiliyanaula. That Garbage collection is being

done by separating organic /Inorganic through

environment friends . Letter no -485, Date

02.01.24 (copy Attached)
Currently ULB is doing 100% door to door

collection and segregation of waste, collected
waste carried to MRF Center ward no-4 Nagar
Panchayat Bhikiyasain Almora. where further
segregation done to separate wet and dry waste.

Letter no -650, Date 30.12.23 (copy Attached)
Currently ULB is doing 100% door to door
collection and segregation of waste. Where dry
waste processing is being done by MRF facility,
dry waste separate in plastic, cardboard, rubber, tin,
paper etc. After segregation segregated waste sold
to recycler and wet waste sent to nadep pit for
composting. Mix waste is being separated into dry
and wet waste by the use of trammel machine.

Letter no -380, Date 02.01.24 (copy Attached)
Currently ULB is doing 100% door to dorr
collection and segregation of waste. where dry
waste processing is being done by facility SWM
(MRF) Plant Nagar Panchayat Dwarahat, Almora.
dry waste separate in plastic, cardboard, rubber, tin,
paper etc.

Letter no -334, Date 26.12.23 (copy Attached)
Currently, Ranikhet CB doing 100% door to door
collection and segregation of waste plant at
Ghingharikhal for Ranikhet Cantonment Board as
well as Municipal Counciel Ranikhet Chiliyanaula

NPP Almora.

Letter no -177, Date 30.12.23 (copy Attached)
Currently Almora CB is doing 100% door to door
collection and segregation of waste. Where dry
waste processing is being done by facility to MRF
Center, Nagar Palika Trenching ground Almora
NPP. dry waste separate in plastic, cardboard,
rubber, tin, paper etc.

Letter no -362, Date 27.12.23 (copy Attached)

(Annexure — II
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3. Constr | (2) TP‘“‘ per day || Name of Per day generation of C&D waste
1.|cti0n gcncratnqn . of .C&D city/town 11
and Waste within the district Almora NPp As Almora is situated in hilly terrain the sq there ig
Demoliti limited scope of high rise and myj; storey
building. At present there is no Construction ang
on WaStq Demolition Waste Treatment plant in Almora City.
L Letter no -2759, Date 03.01.24 (copy Attached
Ranikhet NPP At present there is no Construction and Demolition
i Waste Treatment plant in Ranikhet NPP
H Letter no - 485, Date 02.01.24 (copy Attached)
3 Bhikiyasain At present there is no Construction and Demolition
! Waste Trcatment plant in Bhikiyasain Nagar
Panchayat,
b Letter no - 650, Date 30.12.23 (copy Attached)
- Chaukhutiya At present there is no Construction and Demolition
Waste Treatment plant in Chaukhutiya Nagar
Panchayat.
Letter no -380, Date 02.01.24 (copy Attached)
Dwarahat At present there is no Construction and Demolition
Waste Treatment plant in Dwarahat .
Letter no -334, Date 26.12.23 (copy Attached)
Ranikhet CB At present there is no Construction and Demolition
: Waste Treatment plant in Ranikhet CB.
5 Letter no -177, Date 30.12.23 (copy Attached)
" Almora CB At present there is no Construction and Demolition
Waste Treatment plant in Almora cantt.
Letter no -362, Date 27.12.23 (copy Attached)
: ‘ ; There is no plan about C&D Plant in Almora District at present.
. (b) The details of plant || Name of | Details of plant established
' established for the city/town
treatment of C&D waste | | Almora NPP As Almora is situated in hilly terrain the so there is
including the existing limited scope of high rise and multi-storey building,
capacity and capacity At present there is no Construction and Demolition
utilization,

i

Waste Treatment plant in Almora City.
Letter no -2759, Date 03.01 .24 (copy Attached)

Eanikhet NPP

Currently ULB doesn’t have any plant for treatment
of C&D waste,

Letter no -485, Date 02.01.24 (copy Attached)

LBhikiyasain

Currently ULB
of C&D waste.

Letter no -650, Date 30. 12.23 (copy Attached)

doesn’t have any plant for treatment

—_—

Chaukhutiya Currently ULB doesn’t have any plant for treatment
of C&D waste.
Letter no -380, Date 02,01 .24 (copy Attached)
Dwarahat Currently ULB doesn’t have any plant for treatment
of C&D waste.
: Letter no -334, Date 26.12.23 (copy Attached)
Ranikhet CB [ The C&D waste dumped in low lyingalnd because
of its small amount,
Letter no -177, Date 30.12.23 W}Tﬁﬂ
Almora CB Military Engineering Service dcf”;,/—
— |y En "

\
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"dIndustina
| Eftluent
discharge

(2) Number of industrial
unit - discharging  their
effluent
treated/untreated in river
Ganga and its tributaries
and details of defaulting
industrial units.
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— | &7

construction work within Army area.
Letter no -362, Date 27.12

12
23 (copy Attached)

(Annexure - ||
are no Industries in Alme,

Total number of industries registered — There
District,
Effluent Discharging outside
District,

Letter no -2448-1089, Date 03.01.24 (copy Attached)
Letter no -889, Date 01.01.24 (copy Attached)

Premises— There is no Industries in Almoy

(Annexure- I\

(b) Total daily
generation  of  such
industrial waste with in
the district.

Industrial effluent generated - Since no Industry is there.
Total registered industries —: there is no waste generation.
Letter no -2448-1089, Date 03.01.24 (copy Attached)
Letter no -889, Date 01.01.24 (copy Attached)
(Annexure- 1V

effluent analysis from
the CETP and ETP
treating the industrial
waste form each outlet.

() The manner of | Industrics having own ETP's - Zero Discharge

treatment of the | Letter no -2448-1089, Date 03.01.24 (copy Attached)

industrial  waste o | Letter no -889, Date 01.01.24 (copy Attached)

generated. (Annexure- I\
(d) The discharge | CETP and ETP treating the industrial waste form each outlet-

Zero discharge
Letter no -2448-1089, Date 03.01.24 (copy Attached)
Letter no -889, Date 01.01.24 (copy Attached)

(Annexure- I\

(€) The per day
generation of industrial
solid waste and manner
of its treatment and
disposal in the district.

0.23 MT/ Annum disposed through TSDF/Authorized recycler
Recyclable like rubber, paper, glass solid waste generate from hol¢
Almora district and the Oil produced from the generator installed in tt
hotel is given to the company TSDF Roorkee Haridwar for recycling..
Letter no -2448-1089, Date 03.01.24 (copy Attached)

Letter no -889, Date 01.01.24 (copy Attached)

(Annexure- I'v

5.Regulati
on of
flood
Plain Zone

(@) If the flood plain
zone has been
demarcated and the
extent of encroachment
on the flood plain zone
in the district.

Kosi River- Flood plain zone Modelin
line has been marked and validation
done in February 2024.

Letter no -16, Date 04.01.24 (copy Attached)

g work is remaining and Boundar
work is left. There is possibilit

(Annexure- V

the encroachers by
ide of the river

Ramganga River- Flood plain zone Modeling work is remaining an

Boundary line has been marked and validation work is left. There
possibility done in April 2024,

Letter no -16, Date 04.01.24 (copy Attached)

|  (Anneyure-}
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(@) The per day totg]
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The total egtj : . .
-312Kg, Imated daily Production of bio medica] waste in the distric

and complying with the
prescribed minimum
15% of flow of water in
the river Ganga and its
tributaries.

30
':;,-Ca] genqmtion of  bio
waste $§$§fl waste in the | Letter 10 -17184, Date 01.01 24 (copy Attached)
(Annexure- v
| : ;’:.;"i‘;-::’ee jenfrated in the hospital kept in separated polythene bages ar,
——— | Rudrapur, ical_ waste are sent for recycling by G.E.S. Pvt.Ltd. Dineshp:
tarJe)atltelit m?:inl(;?r of its A!l CHC/ PHC bio medical waste disposal is done by G.E.S. Pvt. Lt
and disposal. | Dineshpur Rudrapur. Other medical units of district it is done through Bi
Medical deep burial.
Letter no -17184, Date 01.01.24 (copy Attached)
(Annexure- V
Disposal is done in bio-medical pits, it is done as per NGT standard and the:
Pits last throughout the year.
7.Mining N\llnber of cases | There are Five cases registered with in a year against illegal mining in the bc
registered with in a year | or flood plains of river Ganga and its tributaries and the action taken accordir
against illegal mining in | to Prevention of Illegal Mining Transportation and Storage Rules 2021.
the bed or flood plains (Annexure- VI
of river Ganga and its
tributaries and details of
enforcement of mining
policy of state and
“Enforcement &
Monitoring  Guidelines
for Sand Mining”
(EMGSM) and
Sustainable Sand
Mining  Management
Guidelines 2016. ,,
8. The concerned hydro | CWC provide discharge to released, considering requirement (
Ecological | project set up on river | irrigation and drinking water in the downstream form Kosi rive
flow of Ganga and its tributaries | Ramganga and its tributaries, which is more than the flow requirement «
river will ensure maintaining | specified by NGT.

Kosi River Flow — Miximum-223.50, Minimum 108.50

( copy attached )
(Annexure- VIL.

s

W

N
-

T o
AR

5. In view of the facts and circumstances as explained

=y

hereinabove sincere efforts are taken by the District Ganga
g:? '\, Protection Committee, District Almora, in compliance of
'\; ’?gi_:\‘the directions passed by this Hon’ble Tribunal, the same
; éghay kindly be accepted by this Hon’ble Tribunal and the

/{ v /deponent  hereby undertakes to comply with every

S
»“'/ direction passed by this Hon’ble Tribunal. (/L va"'/
///
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VERIFICATION

I, the deponent above named do hereby verify and say that
the contents of my above Status report by way of affidavit are
true and correct to my knowledge based on record, no part of it is
false and nothing material has been concealed there from. The

legal submissions are further true as per legal advice received and

believed to be true and correct \/\M

ONENT

4

/ Verified by me at Almora,Uttarakhand on this 03 day of
Feburary, 2024.

Filed by:

[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /
Respondent

/ Office: C-203, LGF,
Defence Colony, New Delhi-110024

njeela ) Mobile No. 9811101934

ﬁ;, Email- officeofkaushalgautam@gmail.com

;ég\ sefiea natsiiem \ameed JaMman DM, AUM"’"C\
‘ e deponent identified by, R.‘P”JJ-WTL D. ? o) @W

sWom ana venfied the contents o Dtg‘ﬁ
0Is Atfiaavi! at..

‘ an 0)- Q2.3.4,v 4 PN... pm‘&m

Kundan Singn Bhangar.
| | Nntarv HQ Almara (U K

14
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STRIEVS Ol weerr, =
| STeHIST | |
T ¥,

Almora Urban Total Generation of Sewage Per Day - 02MLD.

L
Sewage * Total per day treatment - 02ML.D. /
Scheme ¢ Number of exisiting STPs - 0l No. _
* Capacity utilised .- 02MLD ‘
 If there is any gap in generation and treatment, then ti]ne bound |
plan to fill the same - No. ‘ ;

Water quality: of water discharged for each STP

Ll if o |
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To,
Member Secretary,
District- Almora,
Respected Sir,

Please find

following data throu
Application No-200/2014

District Ganga Committee

Annubuur-ﬂ

16

23.).2y

gh Whatsapp with reference to Original
M.C Mehta Vs.Union of India & others,

———— s

Proceeding

S.No Sewage
1. »> The No of sewage Treatment
plant  existing  and their

Capacity and Ccapacity utiliz
and mode of disposal in
City/town.

ation
each

v

Details of Hotels,Dharmshala &
Ashram operating  without
proper consent & discharging
untreated effluent and action
taken against them.

» Water quality In river & Jts
tributaries In abutting
districts/towns In terms of fecal

STP’s Analysis Report Attached. STp

Analysis Report Attached.In which
along with other parameter fecal
Coliform is also mentioned.

1.As per board inventory there are |
133 hotels in Almora district and 58
hotel have valid CCA (Consolidated’
consent & Authorization),and 01
hotels  application  are under
process, remaining 74 hotel have
Issued notice to Renew CCA.Out of
133 hotels 23 no of hotels covered/

under orange category which have
its own in house STP.outlet of STP |
used for Internal applications. Rest
of 110 Hotels covered under Green

o, COlIfOrm(MPN/100m)

category.they are disposed sewage
through Septic Tank/Soak Pit.(Zero
Discharge)

{

|
River quality analysis  report
attached.In which along with other
parameter fecal Coliform jg also
mentioned,

Sincerely

-
(Dr.D,K JoshT)
Regional Officer
UKPCB Haldwani
Alleseq o Au!rlen{!n.dacu Uig
£xscuied Byrie

0. @ Y~ Z -2 [py Armors

Kunaoan =i g0 Bbanoge
ing: A
o Aliiurs {4 Rt ax g
Reg Mg B0 s
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.. IAND POLLUTION CONTROL BOARD —t e
~ Gaura devl Paryavaran Bhawan T TARTEVE WY g ?:J17
46D, SIDCUL IT Park, Sahashtradhara Road P T ) gl v
/- DEHRADUN (Uttarakhand) 1 AD il o0 et v e i
f R T (Gwas)
Uires .
CENTRAL LABORATORY

Analysls Report of Sewana Treatment Plants (STP's) for the onth of November 2023

Sampling Polnt
S.No. | Name of the Sewago Treatment e e -
Plant (With Capacity ) Inlot of STP f Outlet of STP
: - _pH [ 80D ] TSS I pH [ BOD [ TSS [ Fecal Collform
_ 0.010 MLD STP Near Templg al As the area around the STP comes under Mastar Plan so the domolillon of
1 Badrinath, sbructure work around the STP was In progress and tho STP was nen-operation
(5251211?1?:) by: Uttarakhand Jal duo fo the same reason, (Date of Inspaction: -07-11-2023).
| 9.26 MLD STP Near Bamni Gaon, ;
2 Baddnalh, 6.60 160 165 7.33 9.6 13 220
(SOpora{eci by: Uttarakhand Jal -
ansthan)
1.0 MLD STF Near Susponsion
3 | Bridge, Baddnalh, 6.72 170 173 7.50 - 0.2 11 160
(Operated by: Uttarakhand Jaj
Sansthan) P ]
270 MLD STP at Marwar,
4 Joshimalh. 1+2] 110 113 7.39 8.4 10 | 120
(Operaled by: Utarakhand Peylal
Nigam) :
1.080 MLD STP at Pokhd, STP found Hon.Operallonal at the timo of Inspoction as no elfluont wag
5 Joshimath. reaching to tho plant (Dalo of Inspoction: CG-19-2023).
(Oporated by: Uttarakhand Jal
Sansthan) .
0.760 MLD STP Near Alaknanda STP was found closed and non-operatlonal at tho Ume of visit. {Date of
6 Ghat, Chamoll. ‘ Inepocton: 16-11-2023), . 3 .
(Operated by: Utarakhand Jal
Sansthan) .
0.050 MLD STF Near old STP was found closod and non-oporational af the Umo of visiL (Datlo of

7 Suspenslon Bridge ,Chamoll, Inspoction: 16-11-2023),

(Operaled by: Uttarakhand Jal
SMmmn)STF' at Vivekanand-

8 é';:a?:;fé%peshwar. ' 686 | 165 | 183 | 7.28

{Operated by: Uttarakhand Jel

Sansthan) "

1,120 MLD STP at 8altaml,

Gopeshraar.
’ (D;?emted by: Utkarakhand Jal

Sansthan)

8.70 150 146 7.04

- 4LD STF al Pokhd Band,
o | oeneten 688 | 165 | 162 | 7.28
(Operatzd by: Uldarakhand Ja)
Sansthan) _
[ 0.050 MLD STP al Sangam Road, | STP wat found closed and non-oporalional at {he Umg of vislt. (Daip of
14 Nandprayag. . inspaclion: 17-11.2023), '
(Operaled by: Utlarakhand Jal
Sansthan)
5 0.100 LD STP at Forest Offico, 6.60 | 130 | 128 T 737 | 04
12 | Nandprayap STP found oporational but duo (o overfiow
d by: Uttarakhand Ja untroatad efffuent was
gf,imt:n) by Khand Jal dlschared Into Nandakinl Rlver. (Datg of [napocton: 17-11-2023).
0.05C MLD STP Near Polico
13 Chovikl, Karanprayag, . 7.02 125 122 7.30
(Oparated by: Uttarakhand Jal
Sansthan)
0.100 MLD STP Near Purana Pull,
14 | Karanprayeg, 6.70 160
(Operated by: Uttarakhand Pey]Jal
Nlgam) ‘
o MY

1erated from eOffice by Pramad Dhandarl, JUNIOR LAF»\L*.%‘J (T-pC
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9/ 30T8RAKHAND POLLUTION CONTROL BOARD

/
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7
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#
74
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Gaura devi Paryavaran Bhawan

4G-B, SIOCUL, IT Park, Sahashtradhara Road -

DEHRADUN {Uttarakhand)

| pe—e

RN

" UKFCE

CENTRAL LABORATORY

. File No. PGB;24OC?/1/-2-6"2-2'-&3-3[3'33(38 (Computer No. 8720)

VRIS Ygyvr fayavy 3
iy 34 qufaor wor
104, Rreqmand ). wof. weem 1
SEIE (SFrave)

18

———

S.Ho.

Sampling Paolnt

Hame of tho Sewago Treatmant
Plant (With Capacity )

|
R

Inlot of STP

Qudet of STP

PH_| BOD [ 7ss | pH | Bop | Tss | Focal Coliform

15

0.100 MLD STP al Ward no, 1&3,
Karanprayag,

(Operated by: Uttarakhand Poy]al
Hlgam)

7.08

140 137

741

8.4 08 14

0

16

0.050 MLD STP 3
Karanprayag.
(Operated by: Uttarakhand Jal
Sansthan)

t Subhash Nagar,

133

7.23

8.0

130

17

0.050 MLD STF Near Naya Pull,
prayag.
(Operated by:

Uttarakhand Payjal
Nlgam)

0.39

150 148

7.04

8.2 10 130

18

0.075 MLD STP Near Ancop Negl
Schodl, Rudraprayag, -
(Operated by: Uttarakhand Jal
Sansthan)

STP Is notin operalion dus 1o Damage of STP,

19

0.100 MLD STP, Near Rudma
Complex, Rodraprayag.

(Operated by: Uttarakhand Peyjal
Hlgam)

7.10

8.4 220

20

0.075 MLD STP, Near Bus Sland,
Rudraprayag.

(Operated by: Uttarakhand Peyal
Nlgam)

7.46

8.8

130

21

0.10014LD STP, Near SBI & Maszid,
Rudraprayag. )
{?Jpeap!agby: Uttarakhand Pey]Jal
Hlgam)

140 | 136

7.18

8.2

0.125 14LD STP, Near Steel Bridgs
& Syndiczle Bank, Rudraprayag,
(Operalsd by: Uitamk{znnd Jal
Sansthan) :

130 128

0.053 141D STP st Belenl Road,
Hear Sleel Bddge, Rudraprayag.
(Operaled by: Uttarakhand Poyjal
Hlgam)

148 147

7.32

7.49

3.5 LD 6TP at Nureary Road,
Srnngar. :
(Operaled by: Uttarakhand Poy)al
Hlgam)

G.e0

210 213

7.48

25

1.0 ALO GTP, Near 171, Srinagar,
(Oporaled byt Ultarakhand Jal

8.30
Sansthan) )

100

0.075 IALD 8TF Haar Junlor Filgh 7,23
Schosl, Brikel, Giinsgor,
(Operaled by; Utlarzkhand Pay|a|

Higam) :

27

Q.050 MLD 8TP Hewr Taullya Halp,
Srkol, Srinagar,

(Qperaled by; Utlarakhang Poy]sl
Higam)

cerSit:

8TP was opomio

dlsehsrglng Into Al

105

0.050 14LD BTP, Hear BRO Oridge,
HUapoar,

2t l b : Ultarakhand Jay

Q.J{E_-__ R, Near Tur.nplo,

?(J:Unﬂﬁm'.- 3
Cprtsaplig

0.32

e
1A

0.59

'f::'\‘mkhnnd Jal

n

I—: r

5 1}

oM TP Yy

“‘

168

STP Tfoung Non
lssue. (Dato of Ing

“Operatonal dug ™y
poction: 18-11-2023}0

7.04 8.8

ORTag SJ'STANT‘ CERT-PCH on 77 u-.,zoiz.]
- - = . 19,
o«

&40

‘Ym-..._'l‘P 7

! vith C

Sloctizy

P
e —— T
ar
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JTTARARHAND POLLUTION cop

/468, SIDCUL, IT Park, Sahash

Gi adevl Paryavaran

tradha
DEHRADUN (Uttarakhang)

TROL BOARD
Bhawan

ra Road

CENTRAL LAB ORATORY

Nama of lhe 8

bWago Tre
Blant g almont

apacity )

0.078 MLD STR ol Dove

30

ovprayng,
(Opara)led by: Uttarakhang Poyjnl

D150 MLD STP a Davprayag,

8.70 170

e

Inlet of STP
oD

pH B

f‘—-—-—_...__

789 [

Sampling ng Point

OuUUt of STP

BOD 188

[ Focal Coliform }

160 7.20

e

3

(Oparated by: Uttarakhangd Payjal
Hlgam)

1.4 MLD STP al Paun Road,

6.86 180

76 , 7.01

A&
Ry

Devprayag,

(Operated by; Uttamkhand Jal
Sansthan)

S.0MLD STP &l Bhaglrathl Puram,
Tehd.

7.30 | 160

by

(Operated by: Utarakhand Jal
Sznsthan)

2.0 WLD STP sl Gyansy, Utlarkashil,

6.83 | 170

7.46

-]
i
ik
ik

170

-

(Operated by: Ui‘;\rakhand Jal
Samthm}

6.72 220

224

&2

1.0 M1D STP &l Gangold, Dlstl-
Uttzrdashl

(Operated by? Utinmkh:nd Jal
Sz:.sthan)

6.78 145

148 7.35 8.8

11

(£}
w

3.5 KLD 5TP &t Tapevan, Rishikesh
(Operited by: Ubarakhand Jal
Sansthan)

6.85

200

205

Yy

3.0 W10 STP 2l Swargashram,
Righixash.

(Operated by: Uttarakhand Jal
Sansthan)

6.65

210

214

7.40 g2

i2

7.47 10.0

13

25 LD BTP al Lakkarghal,
Righresh, (Operated by:
Ukarzkhand Peylal Hlgam)

7.10

160

£.014LD STP al Chorpanl, Rishlkesh,
(Operaied by: Utlarakhand Payjal
Hlgam)

7.03

i78

7.44 9.6

7.42 9.2..

170

10

10

&9

75140 TP &l Chandreshwar
Hasgar, Rishtreth,

(:D,f:cr‘:'.td by: Utlarakhand Payjal
Hizzm)

7.30

7.81 8.8

41

20 12LD TP &! lotharavala.l,
Deheadun,

(Dpw;t&d by: Uttarakhand Jal
8ansihan)

O 1

100

20 1AD BTP gl Motheravala-ll,
Derradyn, (Operaled by:
Ultarakhand Jal 8ansthen)

712

166

€8 14LD GTP sl Kargl, Dehradun,

(Operafed by: Ullarakhand Jal
Sunuthan)

1.27

170

Q.42 1ALD BTP sl Vifoy Colony,
Dahradun, [Gpnrz!ad by:
Ultarakhand J;| Sanslhan)

A5 “{Dponhdty. Utiarakhand Jal

7.32

106

0.71 LD §TF Galawala, Dehrsgun,
Safithan

gt

\H

7.40

170

QPI’LDW'Eat};{ dirs Nagar,
2 adun,(ﬁﬁar%ﬁ\j.
3 ”‘“"*?“ " %G‘W‘lumcnm

f:.'&.\bf\._ i

160 4

AN T-PCO-pg, l\_;

HIOR {Ag

104

09

7.60 0.8

13

e e

po— "
Accrwauw] neor, i.-’ﬂ n IS/I?/?nu_ 4 . o

130
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~lle No. PCB- 24007/1/2022 Pé'bgP:TSQB (Computer No. 8720)
J 20

AFRAGAID POLUTION ConTROL BOARD
; Gaura devl Paryavaran Bhawan
/- 4&B, SIDCUL, I Park, Sahashtradhara Roag
/ DEHRADUN (Uttarakhand)

T ferar)

_ CENTRAL LABORATORY
Sampling Polnt [
Ho. | Namo of the Sowa
Jfie Plant wmmpaffmmh“““t i lnlotoI’STP [ Gullat o TP '
pH | BoD | Tss pH gon | 78S | FocalCollform |

1.0 MLD STP el Jakhen, Dahradun l
47 | (Operated by: Uttarakhand Jal 7.24 145 ] 140 } 7.67 / 8.6 10 110

Sansthan)
63 /
50 | (Operated by: Uttarakhand Payjal 6.82 150

\_78 \ 27 MLD STP e\ Jaglestpur, Handwar, 10 - /
920 ’ I 8.0 { 09 l 70 /
= o |
Higam) : ;

(Operated by: Uttarakhand Jal 8,74 260
Sansthan)
16 MLD STF at Saral, Har!d»-'ar
’ J 7.84. I 0.2 { .

{Operated by: Uttarakhand Jal 7.3 240

\ . \wmw STP alJaglealpur, Harldwar,
4
Sansthan)

68 MLO STP ot Jaglsetpur, Haridwar,

e D S e LR

5 MLD STP a| Ghoeemlal, DIsil-
1 62 !julnlle,(Opemmd by: Ullarakhand
P W K [tan)

P w:‘w R o
s e L0 BFE [T -
o ‘B} Pldxomga}mo,pa ?E; a Dim

Py uzunxmnm Ihya :
g -f_l;._,.f.ﬁéi‘,ﬂ"ﬂ'" e61 ’m@a&&}m JUNIOR

51 (Operaled by: Uttarakhand Jal 6.88 220 10 70
Sansthan) i
14 MLD STP a) Saral, Haridwar. ¥ i
52 | (Operated by: Ultarakhand Peyjal 6.78 200 225 ?Bll B.6. 09 94
Nigam)
33MLDSTPalS\!ryar.chrteu )
83 | Hardwar. (Operated by: 7.39 180 210 7.68 12.0 10 260
Uttarakhand Jal Sansthan) )
1.3 MLD STP sl Landour (5),
54 | Mussoorie. 6.55 | 105 163 | 7.05 0.6 10 350
(Operatsd by: Uttarakhand Jal ; \
Sanslhan) ST
3.12 I4LD $TP al Bhatta fall, : .
55 | Musscore. 0.44 145 143 7.85 8.2 09 170
(Operated by; Uttarakhand Jal : )
Sansthan) T
0.8 1ALD STP al Landour (N),
-58 | Husssore. 741, 105 182 8.17 B2 == qg) i ggg 3
(Oparatad by: Ut,.:rakhandJal i 9y i o i
Sansthan) : :
1.2 1ALD STF at Happy Valiey,
57 | lduescorie, 7.04
(Operatad by; Utlsrakhand Jal
'{ Sansthan)
0.0 14LD STP alKudIE!amnr,
58 | Mussoorle.
(Oporatad by: Uttsrakhand Jal
Sznsth:n
% : —2-9..:{:11&!? il
| g8 L d i
.hfﬂ: f e Dk
i 045 141D BTP olHari Nugar Dslt
; 60 | Walnilal,
| 1 {Operalad by: Ultarakhand Ja)
i Sansthan}
| 0.80 MLD 8TF st Kdshnapur, Dleli
i 61 Nalaltal.
} (Cperated by: Ullarakhand Jaf
i \ I SznaU::n)

I

.

B o 1501200015

——

anned with | er
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{TTARAKHAND POLLUTION conmpo, BOARD

; Gaura devi Paryavaran Bhawan
#4658, SIDCUL, 1T Park, Sahasht

/. DEHRADUN (Ugiay

radhara Roaqy N ] : it fufor we
hand) ,ﬁm 164, Rreqmamédh ont wmmy ic
| R T )

| " Ukren. W
CENTRAL U\UORATORY '

sNo. | Namg of tho Sewagg Troatmaont Sampling Polnt
Plant (With Capaclty )

Inlot of TP

5.0 MLD STP sl Alnchall, Dlsti.
&4 | Pithoragarh, (Oporatad by:
Uttarakhand Paylal Nigam)

Outlot of STP
PH_| BOD_ | 7ss

Focal Collform
7.37 12,0 ‘ 15 v 170

1.5 MLD STR g( Puchd, Ramnpaga

85 | Nainital, .t
(Operated by: Ultarakhang Ja)

Sansthan) R

T0MWD STP Transport Nagar,
€5 | Ramnagar, Distt-Nalnltal.

17 240 (' 308 7.72 8.0. 08, 34
(Operated by: Uttarakhand Ja| 4 o
Sansthan)

Q.45 MLD STP Narayan Nogar, Dlsti-
67 | Nanial,

6.95 205 ‘254 7.29 26.0 < VT O A R
(Operated by: Uttarakhand Jai

Sansthan) R }
231ALD §TP, Indra Nagar, Ha wani-
63 DE‘:—LP?ai;u‘IEJ. ,g : 662 | 360 436 7.68 28.0 38
(Operatzd by: Uttarakhand Pay]al

Hicam)
&3 10 MLD §T7 Rusl Pend, Distrizt- ]

Now Sowage Treatmont Plant (STP) of 475 MLD Capaclty Is
conetructlon, i

J Remnitzl

S

Sewage Treatnent final effluent sandards (As NoUflod by MeEFacc). } 6.5-9.0 m <1000
[ Note: All'vaiues ara In mgh oxcopt pH, Fecal collform (MPN For 100 ml),

(ArnitPc
Lab Asslstant Environment Eng

: X, 037 i g 5 3 Bl n I ‘,4 9\/) i
gz‘f’gg;ﬂmmm“:, li’lz"?" (Pradeep Chauhan) fr{ | [} i
{r. 1ab Aecloam) . ) | va

Ineer

AZlgSe( & AU

o A0
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UKPCB, Regicnal Office Haldwani {Nainital)

Status of STP's Effluent for the Month December-2023

Sampling Point:inlet of STP

Samplling Point:Dutiet of STP J
Parameters Parameters f
-
s.Mo|Name of the STP's (With Capacity) ) Total m“.%ﬁ“a 80D | ¢ ﬂmmwm“w: Residual
Samplin o Suspend| BOD cotoar—|—odour oH pe | e chiorine
gDate | P ed solids| (mg/L} ed solids | (mg/L} | (mpn/100 {ppm)
. (me/L) (me/L) i
- 0.4 |

0.80 MLD STP Krishnapar, Nalnital, Distt-Nainital| 20122023} .13 356 280 Colourless | Odourless A5 22 22 170 .
0.45 MLD S5TP Harlnagar,Nainital Distt- Najnital | 20.12.2023]  6.79 292 228 Colourless Odourless 7.66 25 20 94 0.2 _
1.25 MLD STP Bheemtal Distt- Nainita) 20.12.2023§ 6.29 388 320 Colourless | Odourless 8.10 32 £ B . ﬁ._.m = #

MLD STP Bakh, Almora Distt-Almor. 20122023] 648 | 376 | 235 | Colourless | Odoudess | 737 | -22. 2 | aaile =047 |
H.Nm,g_.__u W_.v z.ﬂmw. O_mmﬁ.?nzcawwﬂr ,u.m.uu.nomw , 7.13 270 220 Colourless Qdourless 7.50 = 10 ~ s2 w N.D \r
5.0 MLD STP Aincholi, Distt-Pitheragarh 20.12.2023 6.95 346 280 Colourless Qdourless 7.79 18 ic ﬂ 220 ~ N.D f
1.5 MLD 5TP Puchdi, Ramnagar, Distt-Nalgital | 20.12.2023 6.62 198 160 Coloerless Odouriess 735 = & # 73 m N.D J
7.0 MLD STP Transport Nagar,Ramnagar, Diste-Nalnltal| 20.12.2023|  5.90 280 220 Colourless | Odourless 757 10 g | 70 , N.D ’
0.45MLD STP Narayan Nagor,District- Nainital  |20.12.2023]  6.21 342 270 Colourless | Odourless 7.84 32 d pa: F 170 i 0.5 ’
28MLD STP Haldwani, District- Nalaltal 20.12.2023| 656 298 240 | Colourless | Odourless | 729 _ 26 | 20 | 20 # N.D M

_ | |
Standards for effluent discharge Inte inland/surface water ) , m.m-w.oJ <100 ; 30 d <1000 # \’
“Fe b ansbysed by Lab Hasdoffics, UXPER Cwhradin, .
X L R
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UKPCB, Regional Office Haldwani [Nalnital)

f
T\l Status of STP's Effluent for the Month November-2023
Sampling Point:iniet of STP _ Sampling Point:Outlet of STP ]
Parameters i Parameters
5.No{Name of the STP's (With Capacity) ) Total Total *Fecal | oo idual
Samplin pH | Suspend| BOD Coloit e oH Suspend| BOD | Coliform | o, 00
) g Date od solids ASW.\_.W. ed solids ﬁq_m.\_ru (rapnfr00 {ppm)
dmgfL) |- {mg/L) ml)
1 |0.80 MLD 5TP Keishnapur, Nainital, Dist-Nainitat{ 03.11.2023|  6.93 274 270 Colourless | Odourless 7.61 22 20 228 0.4
2 10.45 MLD STP Harinagar,Nainital Distt- Mainital [03.21.2023] 533 340 280 Colourless | Qdourless 730 12 14 50 0.2
3 |2.25 MLD STP Bheemtal Distt- Nalnital 03.11.2023] 675 412 340 | Colourtess | Odourless 7.22 33 02 L
4 |20MLD 577 Bokh, Almora DistcAlmora | |03.11.2023] 681 | 302 | 298| Colourtess | Odourdess | 7.8 o | il e e
5 {1.25MLD STP Nirada, Distt-Pithoragarh 03.11.2023) 7.8 320 = Colourless | Odourless 7.60 19 N.D
6 5.0 MLD STP Alncholi, Distt-Pithoragarh 03.11.2023] 7.28 284 223 Colourless | Odourless 7.37 15 N.D |
7 _H.m MLD STP Puchdi, Ramnagar, Distt-Nainital |03.11.2023|  7.30 222 180 Colourless | Odourless 7.58 10 3 a o N.D
8 7.0 MLD STP Transport Nagar.Ramnagar, Diste-Nalaleal | 03.11.2023]  7.17 108 240 Colourless | Odourtess 7.32 3 s | = | NO o
g |0.45MLD STP Narayan Nagar, District- Nainital |03.11.2023] 695 254 205 | Colouriess | Odourless 7.29 32 s | o | 04
10 |28MLD 5TP Haldwanl, District- Nainital 03.11.2023] 6.62 436 360 Colourless | Odourless 7.68 35 ., 28 ﬂ_ 350 “._ 0.3
Standards for effluent discharge Into Intand/surface water 6.5-9.0{ <100 _ 30 | <1000 | Ao.moL

*Fe Iz anabriad by 130 Heacofics, UKPCA Dehradun,
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Ia ] Per Day Generaticn of Solid Waste
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I 2 | Quantity of Soiid Waste Treated
| |
|3 | Gap in Treatment of Soid Waste
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|
| .
4 -f'féga'cT Waste

‘ ! U_*iliza‘tEBFtﬁT?eated Waste
i |

|
|

—_— e e e e

| Time Bbagﬁlan to Treat Legacy Waste

28

Municipal Solid Waste in Almora City

-——__——-—\_“_—__—r—__—;“
| 10 ton per day | 95 % collection in all wards of Almora city Il
Approx |

l The waste is di;u;;cs_ea}maam_
methods such as composting, landfills and
NAPED and Deep Pits,
Naga?ﬁka Parishad Aimmg_
prepusad the project for Solid Waste
Treatment Plant for Almora City, but as per
Solid Waste Management Rule 2016 issued
by MoEFCC, Environmental Clearance \
rejected as proposed site was 15 meters
away from National Highway. District
Magistrate Almora and Nagar Palika
Parishad Almora have requested State
i Authorities for the relaxation in the
| MOEFCC Rule 2016 a5 Almora is situated in
Hilly terrain. (Copy Attached)
l ABEH&?l"oT)o ton of Legacy waste is
present at Site. DPR prepared and sent to
‘ State authorities. Funds disbursement
| Awaited. ;
08-12 months after fund disbureement. ‘
| Recycled waste is sent to Lo;ﬂ_Aggregators“i g
| and Nager Palika Parishad have riised an
E amount of Rs.1094627 Hill date, also the

I
I
l

‘ 7 i Réﬁm_c!}atlorroﬁegacy Waste

composting of organic waste. i
DPR Proposed to the State Directorate, H

wailing for the funds te be dispersed. g

rf“—' .| Current Status of Dumping of Solid Waste

|
| |
|

Nagar Palika Parishad Almiora have
proposed the project for Solid Waste |
Treatment Plant for Almera City, but as per |
Selid Waste Management Rule 2016 issued ||
by MoEFCC, Environmental Clearance

rejected &5 proposed site was 15 meters

away from National Highway. District
Magistrate Almora and Nagar Palika
Parishad Almora have requested State
Authorities for the relaxation in the
MOoEFCC Rule 2016 as Almora is situated in

Hilly terrain.

f R = e %
11 | Tatal Per Day Generation in City

As Almora i< situated in hilly

?r ~dimd Mis

2 | Details of The Plant For C&D Treatment

!

|

|

1

[

I

|

!

\

|

!
terrain the so there is limited| }'
scope of high rise and [tk
mutistorey building. At | #,v.
present there is no
Construction and DE:'RUJLTII.)_;E‘:
Waste Treatment Plant in . (|
Almora City. . j
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Quantity of solid waste treated per day,
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The manner of utilization of the treted waNds
well as rejects arising out of remediation of
legacy wast .

Current status of dumping of solid wast the

reference to location ./
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| Viunicipal solid  waste Per-day generation of solid waste - 4.5 Ton <

. disposal

—— . Uttarakhand Govt.. Matter pending due to some land issuesj

Legaey Waste

Constructin  and demalitio
| waste S i
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Quantity of solid treated per day -3.5 Ton
The gap in treatment of solid waste - 1 Ton

Legacy waste and the time bound plan to treat legacy waste - 3¢ 00 m*

F

|

|

i

f The manner of utilization of the treated waste as wel] as rejects érising ;
’ out of remediation of legacy waste - Dug out all legacy walste and
Stgregaied into several categories for final dispesal as per qieality.

i ® Current status of dumping of solid waste the reference to logation — |
| Canionment Board, Ranikhet kas proposed the nraipet  for
! construetion of Soild Waste Treatment Plant at Ghingharilhal for '

Ranikhet Cantonment Board as well as 'Municipal Council
Ranikhet Chiliyanaula. Fund has already been allothed by |

L # Legacy waste and the time hound plan to treat legacy waste - Dug out
all legacy waste and segregated into several categories fqir “final
5 ;}\disposal as per quality. Time limit - July 2024, ‘
., % _YThe manner of utilization of the treated waste as well as rejecty arising
_out of remediation of legacy waste - Dug out all legacy walte and |
p” regated into several categories for final disposal as per juality. |
jects waste use in SLF. 3

4
R
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® " furrent status of dumping of solid waste the reference to lotatione- |

AGhingharikhal, Ranikhet j !
\ e b RS T | I
~~® Total per day generation of C&D waste withis the district — 0 Thn

e

i ® The detail of plani esablished for the treatment of C&I waste |

including the existing capacity and capacity utilization - Nt
| Applicable. . EKRS
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ATA REGARDING SOLID WASTE Cgl\ﬂilﬂ& OF CANTONMENT BOARD,

RANIKHET
1. Population : - 18886
B .nl\lk\.-l-.ll ‘u‘-rd.i'\.l - 07
3. Noof Household - 3253

4. Number of commercial establishment and institutions covered by door to door collection -

% Commercial establishment’s - . 1605
% Institutions ' - 14
5. Quantity of solid waste generated per day ., - 4.5 tpd approx
6. Per capita waste generated per day - - 250 gm/day approx
7. Quantity of solid waste treated - 3.5 tpd approx
8. No of bins placed - 85

Chief Executive Officer,
Cantonment Board, Ranilhet
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Information Sought/aifeed Proceeding/@RIAIE
i ] ¥

Municipal  Seolid | 1.Per day gencration of solid waste in | 1. 417 kg per day

Issues

Waste Disposal each eity/town within the distriet.

2. Quantity of Solid Waste treated per | 2 250 kg of wet waste is being

day. in Cantt. Board Almora compost.

3. The gap in treatment of Solid | 3 Dry Waste is being sent to

Waste. Nagarpalika trenching ground.
4, Legacy Waste and the tme bound | 4. There is no legacy waste within
plan to treat legacy waste. Almora Cantt .

5 The manner of utilization of the | 5. NA.

treated waste as well as rejects arising
out of remediation of legacy waste.

6. Current status of dumping of solid | 5 NA.

waste the reference io location

o ——e it
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2

Legacy Waste

i.l_egacy- wasle and the time bound
plan to treat legacy waste

2. The manner of utilization of the
treated waste as well as rejects arising
out of remediation of legacy waste.

3. Current status of dumping of solid

waste the reference to location

l. There is no legacy waste within |
Almora Cantt
2.NA

3 NA

Construction  and

Demolition waste

I.Total per day generation of C&D

waste within the district.

2. The detail of plant established for
the treatment of C&D Waste
including the existing capacity and

capacity utilization.

i. There is no C&D waste within

Almora Cantt,

2. Military Cngineering Service deals
with construction work within Army

arca.
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Sewage

—_— Y

Information Sought/aifesg BCEIY Proceeding/@rdarsy

PN e S o WS N (-0 X))

Per day generation of sewage in each | Almora Cantt., septic tank and soakpit

There is no Sewage system within

city/town within the district. method is being used for sewage

disposal.

Municipal ~ Solid
Waste Disposal

1. Quantity of Solid Waste treated per [ 1. 250 kg of wet waste is being
day, in Cantt. Board Almora compost and 167 kg Dry Waste is
being sent to Nagar Palika trenching
ground.

2. The gap in treatment of Solid | 2. Nil

Waste.
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Industrial Effluent Discharge

Proceding

Number of Industrial unit discharging their effluent treated/Untreated
in river ganga and its tributaries and details of defaulting industrial
units.

Total No of Industries Efflueint
Discharging outside Premise} -
Nil

2 Total Daily Generated of such industiral waste within-the District Industrial Effluent
Generated-Nil
Total registred Industries-Ni
3 The Manner of treatment of the inustrial waste so generated Industries having own ETP,s
4 The Discharge effluent analysis form the CETP and ETP treating the | Zero discharge.
industrial waste form each outlet.
5 The.Per day generation of industrial Hazardous waste and manner of

its treatment and disposal in the District

0.23 MT/Annum disposed
through TSDF/Authorised
recyclers
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